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(d) and (e) At present there is no proposal to increase the import duty of refined
edible oils. Import duty on edible oils is reviewed from time to time keeping in
mind the interest of oilseed farmers, consumers and the domestic edible oil industry.
As per our export-import policy, import duty on refined oils is always kept higher
than the duty on crude oils. The current the import duty on crude edible oils is
12.5% while import duty on refined edible oil is 20%

Improper use of pesticides and insecticides

546. SHRI P. BHATTACHARYA: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether any assessment has been made by Government regarding losses

incurred due to improper use of pesticides and insecticides;
(b) if so, the details thereof during each of the last two years, State-wise; and

(c) whether Government proposes to formulate any scheme to educate farmers

about judicious use of pesticides and insecticides, if so, the details thercof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI SUDARSHAN BHAGAT): (a) No, Sir.

(b) Question does not arise.

(c) Central Integrated Pest Management Centres (CIPMCs) under the Department
of Agriculture, Cooperation and Farmers Welfare conduct Farmers Field Schools to
sensitize farmers regarding safe and judicious use of pesticides, use of bio-pesticides
etc. A ‘Grow Safe Food” campaign has also been initiated carrying the message of
safe and judicious use of pesticides to farmers and other stakeholders. Package of
practices for control of pests and diseases in 79 crops have been revised to include
technique to reduce dependence on chemical pesticides and encourage use of bio-

pesticides and other alternative plant protection measures.
Production of pulses

547. SHRIMATI RAJANI PATIL: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) the total production of pulses in the country, during the last two years,

year-wise;
(b) the details of consumption deficit of pulses; and

(c) the action taken by Government to increase the production of pulses in the

country to meet their demand?



